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[Shri B. Bhagavati.] of section 7 of the
Indian Telegraph Act, 1885, a copy each of
the following Notifications of the Ministry of
Transport and Communications (Departments
of Communications and Civil Aviation): —

(i) Notification G.S.R. No. 1164,
dated the 11th August, 1962,
publishing the Indian Wireless
Telegraphy (Experimental
Service) Rules, 1962.

(i) Notification G.S.R. No. 1165, dated
the 17th August, 1962, publishing
the Indian Wireless Telegraphy
(Demonstration Licence) Rules,
1962. Placed in Library. See No.
LT-484/62 for (i) and (ii)-]

ORDER ISSUED BY THE PRESIDENT UNDER
ARTICLE 359 OF THE CONSTITUTION

SHRI LAL BAHADUR: Sir, I beg to lay on
the Table, under clause (3) of article 359 of
the C institution, a copy of the Ministry of
Home Affairs Notification G.S.R. No. 1464,
dated the 3rd November, 1962. publishing an
Order issued by the President under clause (1)
of the said article. [Placed in Library. Se, No.
LT-450/62.]

EXTENSION OF TIME FOR PRESEN-

TATION OF REPORT OF JOINT

COMMITTEE OF THE HOUSES ON
THE LIMITATION BILL, 1962

SHRIMATI VIOLET ALVA (Mysore): Sir, 1
beg to move:

"That the time appointed for the
presentation  of  the Report
of the Joint Committee of the Houses on
the Bill to consolidate and amend the law
for the limitation of suits and other procee-
dings and for purposes connected
therewith, be extended up to Friday, the
30th November, 1962."

The question was put and the motion was
adopted.
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EXTENSION OF TIME FOR PRE-
SENTATION OF REPORT OF JOINT
COMMITTEE OF THE HOUSES ON
THE INDIAN MARINE INSURANCE

BILL, 1959.

SHRI B. RAMAKRISHNA RAO (Andhra
Pradesh): Sir, I beg to-move:

"That the time appointed for the
presentation of the Report of the Joint
Committee of the Houses on the Bill to
codify the law relating to marine insurance
be extended up to Monday, the 11th March,
1963."

The question was pat and the motion was
adopted.

GOVERNMENT RESOLUTIONS RE
PROCLAMATION OF EMERGENCY
AND AGGRESSION BY CHINA

MR. CHAIRMAN: Shri Lai Bahadur will
move two resolutions which we would take
up together.

THE MINISTER oF HOME AFFAIRS (SHRI
LAL BAHADUR) : Mr. Chairman, Sir, with
your permission I rise to move the two
resolutions on the Agenda together. I shall
read them out:—

1. "This House approves the Pro-
clamation of Emergency issued by the
President on the 26th October, 1962, under
clause (1) of Article 352 of the
Constitution."

2. "This House notes with deep regret
that, in spite of the uniform gestures of
goodwill and friendship by India towards
the People's Government of China on the
basis of recognition of each other's indepen-
dence, non-aggression and non-interference,
and peaceful co-existence, China has
betrayed this goodwill and friendship and
the principles of Panchsheel which had
been agreed to between the two countries
and has committed aggression and initiated
a massive invasion of India by her armed
forces.
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This House places on record its high
appreciation of the valiant struggle of men
and officers of our armed forces while
defending our frontiers and pays its
respectful homage to the martyrs who have
laid down their lives in defending the
honour and integrity of our Motherland.

This House also records its profound
appreciation of the wonderful and
spontaneous response of the people of India
to the emergency and the crisis that has
resulted from China's invasion of India. It
notes with deep gratitude this mighty up-
surge amongst all sections of our people for
harnessing all our resources towards the
organisation of an all-out effort to meet this
grave national emergency. The flame of
liberty and sacrifice has been kindled anew
and a fresh dedication has taken place to
the cause of India's freedom and integrity.

This House gratefully acknowledges the
sympathy and the moral and material
support received from a large number of
friendly countries in this grim hour of our
struggle against aggression and invasion.

With hope and faith, this House affirms
the firm resolve of the Indian people to
drive out the aggressor from the sacred soil
of India, however long and hard the
struggle may be."

Sir, we have just now mourned the loss of
three of our distinguished public men. But
before 1 say anything on the Resolution I
would like to pay my respectful homage—and
I think I can also say this on behalf of this
House—to those officers and jawans who
gave thair lives on our frontiers. Our heartfelt
sympathies prayer fully go to the bereaved
families.

Sir, this special session of both Houses of
Parliament is in itself an indication of the fact
that a grave emergency has arisen in the
country. Hon. Members are, | am sure, aware
of the developments which have taken
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a turn for the worse since September 8, 1962.
The development has been so sudden that it
has no doubt taken us and the whole country
by surprise. It must not have been so in the
case of China which has been preparing all
these days for launching a massive attack on
our country. The Peking and the Chinese
Radio broadcasts and newspapers are carrying
on a ceaseless and scurrillous propaganda
against India and blaming us for intrusion into
the Chinese territory. Now they have been
speaking much about our intrusion into the
Chinese territory on the eastern front. Sir, I do
not want to go into the past history but what
the Chinese have been telling the world is far
from the truth and the facts are altogether
otherwise 1 shall, therefore, like to recount
quickly what had happened during the last few
years.

The House is aware that the Government of
India was the first to accord recognition to
and establish diplomatic relations with China
when the People's Republic of China came
into existence in October, 1949. India has
throughout since then tried to keep the best of
relations with them. But this declaration of
good faith was responded to after some time,
that is, in July 1954, by the Chinese with a
protest against the presence of Indian border
forces in Bara Hoti in Uttar Pradesh. This was
the first time that the Government of China
had laid claim to any part of Indian territory.
It was after this that China began laying
claims to large areas of India and started on a
course of aggression and occupation of Indian
territory i, the Aksai Chin area of Ladakh
since 1957.

You all remember how in September 1958
an Indian patrol was captured by the Chinese
at Haji Langar, and then in October 1959 an
Indian police party was attacked by the
Chinese near Kongka La and suffered heavy
casualties. At about the same time the Chinese
forces in superior numbers advanced
towards
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[Shri Lai Bahadur.] Longju and captured
it-  Thereafter =~ the  Chinese  troops
progressively enlarged the area of aggression
in Ladakh. But at that time no claim as such
was made in regard to the MacMahon Line
which is our boundary. It was as early as
November 20, 1950 that our Prime Minister
had declared in the Lok Sabha that the
MacMahon Line was our boundary and we
would not allow anybody to come across the
boundary. This definite declaration of policy
had never been questioned by the Chinese au-
thorities. It was, however, in September, 1959
that Premier Chou En-lai for the first time
wrote to our Prime Minister laying claim to
over 50,000 sq. miles of Indian territory of
which 36,000 sq. miles were in the N.E.F.A.
region and about 13,000 sq. miles in the
middle and western sectors of the Indian
border.

After that a number of things have
happened but I need not further go into them.
At the instance of the Chinese Prime Minister
a meeting between the two Prime Ministers
was held in Delhi in November 1959. An
Official Committee consisting of the
representatives of both the countries was set
up and they went into the border and
boundary problems in great details. The
official report was published in India but not
in China. In China, however, it was published
very recently; it was published only after
about 15 months, i.e., sometime in May or
June 1962. The Report makes it clear on the
basis of a vast amount of evidence that the tra-
ditionally delimited boundary between the
two countries is what has been in the Indian
maps and that the Chinese claims are totally
unwarranted. Such evidence as the Chinese
produced during the talks was scant and often
mutually contradictory. Many of the Chinese
documents in fact prove the Indian case. The
Government of India, however did not give up
their efforts to resolve the differences by
peaceful means. In their note dated 14th May,
1962 they again repeated the proposal
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made in the Prime Minister's letter dated 16th
November 1959 to Mr. Chou En-lai but the
Chinese again in their reply dated 2nd June,
1962 not only rejected the proposal but
adopted a threatening and aggressive attitude
which could only serve to increase the danger
of actual conflict. Well, the correspondence
continued. In fact, the Chinese Government
formally proposed in their note dated
September 13, 1962 that the two
Governments appoint representatives to start
discussions from October 15 about the
western sector first in Peking and then in
Delhi, alternatively. Just about that very time
the Chinese forces suddenly crossed the
Thagla Ridge in the eastern sector of the
Indian boundary on 8th September, 1962.
This naturally came as a bolt from the blue
and left no alternative for the Government but
to resist aggression with all their strength.

Well, we have had a good deal of
experience of the Chinese on the
western  front.  Their  technique  has
been to build roads, to improve
means of communication and then
advance further and establish check-
posts. The House is aware that they
had been doing this in the western

sector and we had a number of
clashes at different check-posts in
that area. However, as 1 have said,
when they started putting up posts
and establishing posts on the eastern
front or in the eastern sector, Gov
ernment had to make wup its mind.

All of a sudden, as I said just now,
they crossed the Thagla Ridge which
is our frontier line and what we treat

and accept as the MacMahon Line.
Thagla Ridge is just the natural
geographical division between

Chinese territory and Indian territory, because
watersheds generally considered to be the best
point of distinction between one country and
the other. And Thagla Ridge is our watershed.
Therefore we have always said and the
Chinese had accepted that the MacMahon
Line is the real frontier of India. But, as I
said, they crossed the Thagla Ridge
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and came into a small valley where there is a
small river. They crossed the river and beyond
the river they established a few check-posts. It
was obvious that we could not start
negotiations or talks with them at that
moment. As I said, the past experience made
us to think and believe that there was no time
for waiting and as they had crossed into our
territory, the only course left open for the
Government was to resist them and drive them
back. We asked our troops which were there
in our check-posts to resist them, which they
did. There were some casualties mainly on the
Chinese side. Then the Chinese tried to make
further advances and they were trying to
remove our forces which were posted there,
which resulted in a further clash and in which
again the Chinese suffered heavy casualties. It
is said the number was about 100. Well, all
this happened and we felt that perhaps the
Chinese would .realise that India means
business and India does not want its borders to
be attacked and our territories occupied and
better sense would prevail among the Chinese.
But that was impossible and I think it was
wrong to have thought so in so far as China
was concerned. Of course, they had one great
advantage. In Tibet they had amassed
enormous troops and forces. Up till now there
have been border skirmishes and our
detachments in those areas were small,
because generally we tried to protect our
borders by our' check-posts and by our small
number of troops. But the Chinese, as I said,
had made earlier preparations. Of course,
Tibet— Lhasa—is far-off. Yet all of a sudden
on the 20th of October they made an attack, an
unprecedented attack. Many thousands of
Chinese troops collected near the Thagla
Ridge and then they pressed forward. They re-
moved all our check-posts in the valley and
proceeded towards Dhola Post. Dhola Post is
one of our very important points where we
had a larger number of troops and Dhola Post
was built with a view to strengthening our
check-posts which  were
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established in the forward area. However, as 1
said, when they oame in thousands and with
deadlier weapons, it is true that we were not in
a position to resist them or to fight them
successfully. The Chinese forces came up to
Dhola Post, captured it and then tried to
advance further towards Tawang. Our forces
fully realised the grave situation and felt that
it might not be possible for them to fight in
Tawang and they made a strategic move,
evacuated from Tawang and went on to Se La
Pass. Se La Pass was a more strategic position
from where we could fight the enemy. When
our forces went out of Tawang, of course, na-
turally, Tawang was captured by the Chinese.
Now we are fighting them near Se La Pass as
the House is aware. The Chinese are, in a
way, carrying on a three-pronged fight. One is
as I said, on this front, the Tawang or Jang
front, the other in the Siang and Subansiri
Division and the third is the area called Lohit
area and we are fighting there near Walong.
This is a three-pronged fight and the main
battle is going on near Se La Pass and
Walong. For the last few days, the Indian
forces have established themselves in both
Walong as well as Se La Pass with redoubled
strength and they have been able to repulse
the Chinese whenever they have made an
attempt to advance further, both in Walong as
well as at Se La Pass. I had ain occasion to go
to Tezpur and I must say that it was one of the
happiest days in my life to have met the Corps
Commander, the Brigadier and other officers
who are posted there and who are in charge of
that front. Their determination and courage
gave me a new life altogether and I was
amazed to see the Brigadier who had just
returned from Se La Pass and the way he
talked to me and the determination he showed.
It is not an easy matter to travel from Se La
Pass to Tezpur, to come back from a height of
10,000 feet or 12,000 feet or 14,000 feet to the
plains and carry on the"* work in a normal
way. Itis realiy

something remarkable. The Corps
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[Shri B. Bhagavati.] Commander and other
officers were very confident that they would
be able to stop the Chinese at those points. Of
course arms and equipments were to be sent,
more arms and equipment, more forces and
that also was not an easy job because we had
not adequate means of communication. Most
of the things formerly we were sending
through air by transport planes and we did
suffer losses also on account of that because
some of those things either fell in deep valley
or sometimes, I do not know, they might even
have been captured by our opponents and
taken away. Still, as I said, when I went to
Tez-pur a few days before, from 24th or 25th
or even a few days earlier and then later, the
way our army had tried to reinforce itself
successfully is indeed a very good job done. |
do not want to make either our troops or the
Members of this House take a complacent
view of things. Our task is enormous and it is
quite clear that the Chinese must also be
building up their own strength and they will
do so. However we cannot also fee; nervous
about it. We must have the courage and
determination to face them and, of course, one
cannot predict about these things but I have no
manner of doubt that our officers in that area
an<j our Jawans will put up a good show and
produce good results.

The House is aware also that while making
an attack on the Eastern front, the Chinese are
not keeping quiet on the Western front. You
are aware that they have launched heavy
attacks on the Western border and have
occupied fresh territories. They kave
advanced further and the latest report is that
they are somewhere near Chusul. They are
advancing from other directions also and they
have captured Demchok. I do not want to go
into details. It is a delicate matter also and
especially at this juncture, it is advisable that
we should not name places, and the points
where we want to put up heavy resistance but
I can only tell
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the House that our resistance continues and
it has to continue and will
continue.

It might be said that we were caught
napping whereas the Chinese had made such
intensive preparations. We must accept, as [
said in the beginning, that we have had a num-
ber of setbacks both on the Eastern front as
well as on the Western front but I do think that
the House is in a position to appreciate the
way we have been trying to manage the affairs
of the country. It is known to us and to the
world at large that India is pledged to peace
and we had not the faintest notion of even
going an inch beyond our territory. We have
no aggressive designs and it is much more
important for us, after having attained our
freedom after centuries, to try to develop our
country, to remove the poverty and misery of
our people. I know that this House and the
whole country have been fully supporting the
idea that India should not spend a heavy
proportion of her budget on the army or on the
armed forces. We, of course, could have done
that. But then it was not wrong to think that
when this country which had no aggressive
intentions or designs at all, will be allowed to
live in peace. What would have been the
position of our country if during the last ten or
fifteen years, we had spent 60 per cent, or 70
per cent of our budget in building up our
armed forces or building up a strong military
machine? I do not say that we have been able
to achieve much on the economic front or on
the industrial front, that we have done a lot.
That is so because our ambitions are higk and
our problems are enormous. Therefore, even if
we have not bee* able to achieve much, yet
there wai no alternative for a democratic form
of government but to help in building up the
economic position of the country, in
improving the lot of the millions of our
people. Therefore, we find ourselves
outnumbered by the Chinese. Well, we cannot
accuse any other country.  They can adopt
their
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own policy. But what is the economic
condition of China? We have had reports, not
one but many, of famine conditions, of acute
poverty, of near starvation, not of thousands,
but of lakhs. Yet the Chinese have been
building up their massive strength, to frighten
not only India, but to frighten the whole of
Asia. They thought that proper and their form
of Government is such that they are not
answerable to the people. They can get on,
having a centralised form of government or
absolute dictatorship. We may talk of parties,
but there is hardly any other party there. There
is only one party and it is the party which
dominates and rules the country. The people
have just to function on orders issued by the
government and hardly there is much of that
kind of voluntary spirit which we have in a
democratic set-up. It is in this context that I
feel that if we did not adopt the Chinese tactics
or technique, well, it was not bad. In fact, it
was the right thing to have decided to build up
the country first economically, remove un-
employment, remove poverty and help our
people to go out of the misery which they had
to face during the last icentury or more. Now
of course, We are faced with this problem and
I do not think that any other country in the
world would have done what China has done.
Of that I am absolutely certain. Pakistan is
there. Often Pakistan is against us and they are
very angry with us and militarily also they
have built up their country. There are many
border skii-mishes; border conflicts, as I said.
Yet none of these border conflicts has
developed into a war. As I said, I do not think
any country in the world except China, would
have attacked India in this manner. If it is
treachery, what can be done? After all,
treachery is not to be met by treachery. It is
highly regretable, of course. When they said
"Indi-Chmi Bhai Bhai" we also responded. 1
am told that even near Dhola Post, they raised
this cry ef "Indi-Chini Bhai Bhai" and tried to
tempt our officers to side with them. 0}
course, our officers and our
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men, our j a wans, later replied to them with
bullets and with strong resistance. So as I
said, if there is treachery, well, the only
alternative left for our country is to deal with
that treachery with firmness. We are now
taking steps, and we have taken steps, to build
up our strength on all those fronts. Our jawans
have shown wonderful example of valcrar and
courage. They have kept up the old Indian
tradition of fighting to the end and not giving
way. 1 do not want to relate those stories,
because I do not want to take the time of the
House, but some of the things I heard in
Tezpur will go down in history as glorious
examples of how our Indian soldiers met
aggression and fought to the end and fought
to the last.

Sir, I would like to say a word more. There
is much talk of casualties. Casualties were
heavy, it if true. The Prime Minister himself
accepted it and gave the figures. But
sometimes they are highly exaggerated and
they are not quite correct. The Prime Minister
has said only the other day—yesterday—that
the figure was between 2,000 and 2,500. But
as he said yesterday, about 1,000 or 1,200 or
near about 1,500, are coming back. Hon.
Members may be aware that when our men
met the first massive attack on October 20th
on the Dhola Post, the Chinese were in such
large numbers and as I said, they had heavier
weapons witk them, and they encircled the
whole of the Dhola Post and isolated our
forces there from other parts. The result was
that whatever battalions we had were
encircled and it was not possible for them at
that moment to move out. It was not known
that a little later the stragglers who were
coming will be able to tell us what actually
happened. More than a thousand have come
via different parts of that area and are reaching
Tezpur. But, Sir, of course if a single soldier
dies it is a matter of great sorrow and pain to
us. Still, a man like me, wh» might perhaps be
considered to be a somewhat peaceful person,
does not
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[Shri Lai Bahadur.] want to cry or weep
when there are casualties on the war front. We
must prevent it; we must check it; we must
reduce it but what is this business, in a way,
of demoralising our forces who are fighting
on the front, of talking all the time that troops
vanished, that troops were killed and the res-
ponsibility and blame being thrown either on
the Commanders and the Generals or on the
Government? After all, it is exchange of
bullets. Exchange of bullets is not like
exchange of namaskars or good wishes. I
would, therefore, Sir, beg the House as well as
our friends outside that the least—of course
criticism is not denied—we criticise this thing
the better it would be.

As you are aware, an emergency has been
declared and an ordinance has been issued.
The Government will have to come up with a
Bill in order to convert the ordinance into an
Act. I do not want to take the time of the
House at this present moment to deal with the
provisions of the ordinance. The Proclamation
that a grave emergency exists which is before
the House for approval was issued because the
crisis was serious enough to justify the
declaration of a state of emergency and the
assumption by the Government of the neces-
sary legal powers to deal with it. The Defence
of India Ordinance, 1962, which was
promulgated on 26th October 1962 in
consequence of the declaration of emergency
provides for special measures to ensure public
safety and interest, the defence of India and
civil defence. The Ordinance provides for
framing rules by the Central Government for
securing the defence of India, civil defence,
public safety, maintenance of public order, for
the efficient conduct of military operations
and for maintaining supplies and services
essential to the life of the community. It also
empowers the Central Government to confer
powers and Impose duties upon the State
Governments or their respective officers and
authorities  regarding  various  matters
irrespective
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of whether the power to legislate in regard to
them vests in the Central or the State
legislatures or both. Rules under the
Ordinance known as the Defence of India
Rules, 1962, have been issued. The purpose of
the action taken is to streamline the entire
apparatus of administration and legislation for
achieving the objective dictated by the
emergency. Needless to add that the House
and the country fully realise the importance
and need for this kind of Proclamation and
arming the Government with the necessary
powers. In fact, no one felt concerned over it
as far as I know, and the reaction has been
entirely to the contrary. It has been to my
knowledge welcomed throughout the counrty.
When I went to Assam, the same morning this
Proclamation was announced and published in
the Gezette and the people of Assam, when
they read it, felt very satisfied. In fact, many
people came to me and said that they were
expecting this and that in fact it had been
delayed. They said that they now felt that the
Government was really serious about the
situation. I am sure that this House will fully
uphold the Proclamation of emergency and the
issuing of the Ordinance.

I have said something so far about our
armed forces who are trying to protect our
frontiers and borders. But we have to lend our
support to our armed forces—the people of
the country—and if our morale is high, the
morale of the armed forces will also remain
high. In fact—I need not mention this—when
I asked the corps Commander in Tezpur to
take me to Se La pass he was willing to take
me there. Of course I should not talk about
myself. I was really keen to go, whatever the
transport difficulties, etc. He said, 'It is your
life; you may take the risk. I am prepared to
take you there because our jawans will feel
happy and will be encouraged and inspired.'
So it is essential and it is much more
important that the morale of our people
remains high. And 1 know how the Prime
Minister's first broadcast was  received in
th»
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country. Those words still ring in our , ears
and I do not know how to express our gratitude
to our people for the magnificent manner in
which they responded to the call. There are
offers of cash, gold, ornaments and of many
other commodities.

HoN. MEMBERS: And blood.

SHri LAL  BAHADUR: Of course blood
for blood bank; it is something different, but
blood in the sense that young men, the youth
of our country, are coming forward to offer
themselves to go to the front. In fact, the
work of recruitment has now become some-
what difficult.  Hundreds  and thousands
are coming and waiting in queues and it
is really a magnificent sight to see the temper
of our people. I wish that this spirit is
maintained and preserved and continued. I
personally think that we may have to curtail
our plans in different directions.
Curtailment means not spending that amount
but we may have to change our priorities. Of
course production is very important and
production has be carried on with
redoubled strength, with much greater energy
with the fullest support and co-operation of
our workers. But the production will have to
be geared to the needs of the present-day
situation, to the needs of our army, to the
needs of strengthening our defence forces. I,
therefore,.feel that we will have to be ready to
make some sacrifices, to undergo some
suffering and we may have to  resort to
austerity in different directions. Except for
food-grains, clothing and other bare neces-
sities of life, I think we should be prepared
to forgo other things and help our country
in building up its strength and finding the
necessary resources.

In this hour of crisis it is a great
encouragement to us to feel that we are not
alone and that we have the sympathy and
support of a very large number of friendly
countries. So far about forty countries have
lent their support, have written to our
Prime
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Minister, and they have accepted the fact that
there was aggression on India and that it was
wrong for China to have adopted that course.
There is perhaps only one country, Albania,
which has lent its support to China
unequivocally. I might say that we are
naturally grateful to those countries that are so
readily giving us much-needed material help
including equipment without any strict
insistence on preconditions.

210

We have also to put a united front and fight
shoulder to shoulder in this hour of crisis. The
Chinese are "trying to create confusion by
making  offers for negotiation and peaceful
approach. They offered on 24th October, 1962
to withdraw twenty kilometres from what they
called the line of actual control. This offer to
withdraw twenty kilometres, after having
advanced thirty to forty kilometres into Indian
territory, on condition  that  India  also
similarly withdraws twenty kilometres back
from this position, should deceive nobody.
Subsequently they clarified what they meant
by the line of actual control was roughly the
MacMabhon Line in the eastern sector—mark the
words roughly the MacMohan Line in the
eastern sector—and then, mark the words, 'the
traditional and customary line' as claimed by the
Chinese in the western sector. Since their
demands keep on constantly varying and ever
expanding, it is difficult to know ex-' actly what
they mean by the 'traditional and customary'
line. Since they have now proceeded to occupy
almost all this area, they evidently do not intend
to withdraw from there. Needless to say that it
is impossible to consider such a fantastic
proposal.  In spite of this, the Government of
India expressed their willingness to undertake
talks and discussions provided the Chinese
forces withdrew along the boundary at least to
the position where they were prior to the 8th
September, 1962 and the situation prevailing at
that time was restored. May I say that if the
Chinese Government is really sincere in its
professions of peace lhey should have no
objection in agreeing to this
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[Shri Lai Bahadur.]

arrangement? I must make it clear that there
can be no talks as long as the aggression
continues so that they are able to reap the
fruits of aggression. We keep the door
always open, but we cannot halt our
resistance. We have had enough experience
of the Chinese behaviour and their pattern of
struggle. Our soldiers are resisting the
aggression with breat heroism and, as I said,
they have written glorious pages of Indian
history. We cannot betray them. I know that
each and every young man and woman of
this country is wholly behind them and they
,are prepared to sacrific their lives rf there is
need for it.

AN Hois. MEMBER: Old also.

SHrRI LAL BAHADUR: However, I am
sure that the situation will never be so
desperate and  that our Forces with the
support of our people will be able to repel the
aggressor and safeguard our country, so that
the Indian people may live as a free
nation. India has become one.  There are no
separate  States now. All the Chief
Ministers, who assembled recently in Delhi,
have dedicated themselves, with a grim
resolve, to fight back the aggressor and they
have placed themselves at the disposal of
the Prime Minister. Under the leadership of
our Prime Minister we also should resolve to
go ahead and meet the challenge of a
powerful and ruthless aggressor. There can
be but one outcome: our country is bound
to emerge victorious.

The question was proposed.

SHRI AKBAR ALI KHAN (Anahra
Pradesh): May I request that we stand up for
a minute to pay our homage to those who
have sacrificed their lives at our borders?

MR. CHAIRMAN: Yes.

[Hon. Members then stood in silence for one
minute.]

MR. CHAIRMAN: There are nine
amendments to Resolution No. 2,
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which may be moved at this stage without any
speech. They are by Shri Gaure Murahari,
Shri Anand Chand, Shri Ganga Sharan Sinha,
Shri A. D. Mani and Shri Dahyabhai Patel.

SHRI G. MURAHARI
Pradesh): Sir. I move:

(Uttar

1. "That at the end of the Resolu
tion, the following be added, name
ly:-

'and not lay down arms till this is
achieved.'"

2. "That at the end of the Reso
lution, the following, be added,
namely: —

'This House resolves that India is
committed to a Free Tibet, only with
whom the MacMahon Line can serve as
our boundary. The boundary with China
can only be North of Kaila-sh

Manasarovar and  East  flowing
Brahmaputra.'"
SHRI ANAND CHAND (Himachal

Pradesh):  Sir, I move:

3. "That after the first paragraph of the
Resolution, the following new paragraph be
added, namely: —

'This House further notes witk regret
that the Government of India and more
especially the Defence Ministry have
exhibited complete lack of foresight and
failed to take adequate steps to meet the
threat of Chinese aggression which the
latter have constantly posed to our
country since their refusal to accept our
well defined boundaries in NEFA and
Ladakh."

4. "That in the fourth paragraph of the
Resolution, after the words 'friendly
countries' the words 'more especially the
United States of America and the United
Kingdom along with a majority of the Com-
monwealth Nations' be inserted."
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(Bihar): Sir, I move:

,5. "That in the second paragraph of the
Resolution, after the words 'This House',
the words 'apologises to the nation for the
unprepared-ness on the psrit of the
Government to defend ¢ LU xrontier
resulting from the policy of trust reposed in
Communist China in total disregard of even
the then prevailing facts and realities, and'
be inserted."

(The amendment also stood in the names of
Shri Mulka Goinnda Reddy, Prof. Mukut
Behari Lai, Shri Chandra Shelchar, Shri
Faridul Haq Ansari, Shri R. P. Sinha, Shri
Niranjan Singh, Shri Rohit M. Dave and Shri
R. S. Khandekar.)

SHRI A. D. MANI (Madhya Pradesh):
Sir, I move:

6. "That in the first paragraph of the
Resolution, in line 8, after the words 'has
committed aggression' the words 'by
violating India's northern frontiers as
demarcated by the MacMahon Line and the
traditional boundaries of the Ladakh
region,' be inserted".

7. "That after the first paragraph of the
Resolution, the following be inserted,
namely:—

'This House further regrets that by
their naked aggression the People's
Government of China have violated
International Law and practices and
undermined world peace and security."

SHRI  DAHYABHAI V.
(Gujarat): Sir, I move:

PATEL

8. "That at the end of the second
paragraph  of the Resolution, the
following be added, namely:—

'and regrets the unpreparedness of the
Government to defend the frontiers of India
against aggression and invasion."
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9. "That for the fourth paragraph of the
Resolution, the following be substituted,
namely:—

'This House gratefully acknowledges
and welcomes the moral and material
support received from a large number of
friendly countries, notably the U.S.A.,
UK. and Canada in this grim hour of
struggle against aggression and massive
invasion, and trusts that Government will
take steps to secure massive support
from all friendly countries."

The questions were proposed.

MH. CHAIRMAN: W, meet
2.30.

again at

The House adjourned for lunch at
ten minutes past one of the clock.

The House reassembled after lunch at half-
past two of the clock, MR. CHAIRMAN in the
Chair.

SHrRI BHUPESH GUPTA (West Bengal):
Mr. Chairman, may I at the outset pay the
respectful homage of our Group in this House
to the men and officers of our Armed Forces
who have made the supreme sacrifice in
defending our frontiers and the honour and
integrity of our country? The story of their
bravery and sacrifice is yet to be fully told,
but we cannot but record our deep ap-
preciation of the manner in whidh they have
held aloft the banner of our Motherland.
Fighting against overwhelming manpower and
firepower, our jawans and their officers have
displayed their flaming patriot-Ism and their
irrepressible courage. In their martyrdom once
again it has been demonstrated that the honour
and integrity of our country are not going to
be bartered away or surrendered. Permit me
also on thia occasion to send our deep
sympathies and condolences to the
bereaved
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[Shri Bhupesh Gupta.] families of our
martyrs on the frontiers. ~ We also fervently
wish  that those men and officers who have
been injured will soon recover.

The unity and resolve of the entire nation to
face the Chinese aggres-eion is perhaps the
greatest tribute to the heroism and sacrifice of
India's sons im soldiers' uniforms. The
nation's abundant best wishes go to these men
and officers who are fighting so valiantly to
defend our country and to regain the
territories that have been lost as a result of the
recent Chinese aggression.

Sir, the nation is now in the midst of a
grave situation face to face with the challenge
to its territorial integrity and its honour. This
has forced upon us the state of emergency and
compelled us to direct our energies to the
maximum possible extent so that India's
honour and integrity are upheld at all costs. It
is a tragedy that the Indian Republic and its
Government which have been pursuing a
policy of peace and tirelessly working for
friendship among nations for the promotion of
peaceful co-existence should have today been
subjected to this open aggression.

The border dispute between India and China
arose about three years ago. We have discussed
in this House many a time various aspects of
this dispute as the developments took place. [
need not go into all that past history and recall
what had already been said by the hon'ble
Members of this House. I think we are now
dealing with a situation the like of which
perhaps many in this House never anticipated or
expected. I fully agree with the Prime Minister
that the crossing of the MacMahon Line by the
Chinese forces was quantitatively and qualita-
tively a new development. Let alone the earlier
period, even during the last t'hree years, time
and again the Chinese Government has given an
assurance both in writing and other- j wise that
it would not cross the MacMahon Lina  Today
notonly have '
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they crossed the MacMahon Line but they are
in occupation of large parts of India's territory
to the south of that line. This is an open
aggression. We are shocked at the arguments
that have been given by the Chinese side to
justify the crossing of the MacMahon Line
and the wanton violation of the solemn pledge
given to our country. It is simply fantastic on
their part to say that the Chinese forces had to
cross the MacMahon Line in order to prevent
what they falsely call the aggressive actions of
the Indian forces- to the north of the Mac-
Mahon Line. I repudiate this charge and
allegation. I repudiate the charge that the
Indian troops have crossed the MacMahon.
Line to the north. The military operations have
since proved the hollowness of this argument.
Anyhow, an act of aggression so patent and
unabashed cannot be covered by such fatuous
arguments. [ think in, this matter the Chinese
side is doing less than justice to our
commonsense.

Simultaneously ~ with the large-scale
military offensive in the south of the
MacMahon Line, they have also launched an
offensive in the Ladakh sector. All these have
enlarged the conflict not only militarily but
even otherwise.

What is more, this aggression took place at a
time when the representatives of the
Government of India were getting ready to
meet t'he representatives of the Chinese
Government for talks in regard to the border
question and for paving the way for its solution
through peaceful negotiations. The Prime
Minister is right when he said that the
aggression came to us as a thunderbolt. This is
surely not how a constructive, peaceable
gesture on the part of India should have been
met by the Chinese side. The aggresive action
on the part of China contradicts all their
protestations about peaceful negotiations. It is
surprising that even today the Chinese side
have not realised that they must vacate aggres-
sion and restore the position that existed,
before the 8th of September. We are disturbed
to read reports about further concentration of
the Chinese
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troops both in the MacMahon Line area and in
the Western sector. I may frankly tell that the
only right and honourable course for the
Chinese side is to make a right about turn and
return to the positions where they -were
before the 8th of September.

The Chinese aggression has rightly roused
the indignation of the entire Indian people.
The manifold barriers of party, region and
other affiliations which divide our people
have as far as this issue is concerned simply
disappeared. The nation has risen as one man
to meet the challenge. We fully share the just
patriotic indignation of our people. It would
be the greatest folly on any one's part to
imagine that a great nation like India can be
intimidated, humbled and humiliated. India
has not fought for long years and won her
national independence to see it trampled
underfoot on her frontiers. We have not
become a free nation to have our freedom
thus attacked and menaced. Hence along with
the entire nation, our Party joins hands with
all patriotic people and stands behind the
Prime Minister's appeal for national unity in
defence of the country.

The national defence is the supreme task of
the hour. It is a sacred task which calls for
sacrifice, unity and dedication. So long as
China maintains its present posture and
refuses to see the way of reason, so long as
slhe persists in the aggression and occupies
India's territory, all-out efforts for the defence
of the Motherland naturally remain the crucial
and central task. Defence efforts mean the
efforts not only on the frontiers hut also in the
rear. Everything must be done to improve the
fighting capacity of our Armed Forces. The
needs of equipment and other needs must
receive the topmost priority. Let it not be said
that wlhen they were fighting on the
mountains with so much courage and spilling
their warm blood, we who live in the rear did
not rise equal to the occasion. We are sure,
now that the Prime Minister himself is in
charge of national defence, every step will be
taken to im-
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prove the position of our men and officers on
the frontiers and meet all their needs. At this
testing moment, the Prime Minister, if I may
say so, symbolises the will and resolve of the
entire nation.

It is not for me here to go into the details as
to what should be done in the rear. It is for the
Government to place the proposals and plans
and call upon the people to do everything that
is needed to step up our production and to
bring about preparedness in every way. The
response to the National Defence Fund and in
many other ways has already demonstrated
the unconquerable spirit and will of our
people, their readiness to meet the challenge
with all the courage they can command. In the
coming weeks we shall no doubt see the
further unfolding of the saga of popular initia-
tive and enthusiasm. It is the task of the
leadership to gather them together and to
direct them into right channels. In this
connection | wish to draw the attention of the
House to the manner in which the working
people—workers, peasants and others, and
office  employees—despite their many
sufferings, have responded to the Prime
Minister's call. The nation has indeed been
awakened as never before in recent years.

Whatever may be the temporary reverses or
setbacks we are confident that the lost
territories will be regained and our national
flag shall fly where our frontier lies. Anything
else is an impossibility and is inconceivable.

Let it not be thought by our friends abroad
that this recourse to arms by India was what
she really wanted. India has been forced to
take up arms, specially by the recent Chinese
aggression. What else could she do when she
saw the Chinese forces coming down the
mountains into the sacred soil of our country?
Surely no nation which is not morally or
physically ruined can be expected to allow
such a thing to pass unchallenged and un-
encountered.
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We appreciate the efforts of the friendly
countries and Governments to end the present
conflict and pave the way to negotiations.
This is certainly what should be their basic
approach. But we would expect them and
indeed all peace-loving forces to exert their
influence and moral power in order to bring
about the cessation of hostilities. That way is
to impress upon the Chinese side to withdraw
their forces at least to the position which they
occupied before they started the military
operations on the 8th of September. Let the
moral weight of the world public opinion
assert itself in this manner to make the
Chinese authorities retrace their steps and
make them accept the Government of India's
very reasonable proposals—I repeat very
reasonable proposals. 1 have in mind the
proposal with regard to the 8th of September
position.

In this connection may I call what our
esteemed President said on October 14? He
said, "Much to our sorrow and much against
our will, we are obliged to take part in this
conflict. We hope that the Chinese, even at
this late date, will withdraw to where they
were before September 8, bring about a
termination of hostilities and produce a
climate wherein it will be possible to think of
other things." This is a proposal which came
from the highest in the land, a man of ex-
traordinary brilliance and distinction, and has
since been reiterated in more than one official
pronouncements by the Government of India.
Only yesterday the Prime Minister himself re-
ferred to this proposal at the Congress
Parliamentary Party meeting. It passes our
comprehension why the Chinese side should
not have responded positively to this proposal
and indeed accepted it. It is not enough
merely to say that one is for negotiations. It
has become absolutely essential and
desperately urgent to match this profession
and protestation with concrete practical deeds.
So far the Chinese side has shown none.
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It is no good whatsoever to go on repeating
the proposals that were made by China on"
the 24th of October. No negotiation can start
by compromising the dignity and honour of
our country, or by making it look as if
aggression pays. India's proposal is that India
must at once get back what belongs to her and
has been occupied as a result of the recent
military operations. Let China at least get
back to the north of the MacMahon Line in
terms of the Government of India's proposal
regarding the 8th September position. Let
China give up the position which she has
taken recently through military operations in
the Ladakh sector. This will be a constructive
approach and, we hope, will bring to an end
the present hostilities and open the way to
negotiations.

It is surprising that the Chinese authorities
think that the acceptance of India's proposal
would be a surrender to India's military might.
Nothing could be a more absurd argument in
the situation either in point of logic or in point
of fact. If I may say so, the show of might is
rather on the side of China, and the Chinese
authorities will do well if they relax a little
from this position. However, as far as the
negotiations are concerned, naturally we leave
it to the Prime Minister to decide when such
negotiations can be undertaken consistent
with the dignity and honour of the country.
We totally repudiate the Chinese accusation
that Prime Minister Nehru does not want
negotiations, or he wants' a military solution
of the problem. The sooner the Chinese side
has an objective and correct understanding of
the sincerity of the positions of the Prime
Minister in this matter, the better for all con-
cerned.

The people and the Government of India
are fully conscious of the terrible implications
of a full-scale war between the two big
powers. It is also clear that the continuation of
this conflict will disrupt Afro-Asian solidarity,
weaken the common struggle against
imperialism and for
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national independence and will harm the
cause of world peace. Is it to be believed by
anyone that Prime Minister Nehru and the
people of India, who have all these years
striven hard to uphold the principles of peace
and peaceful co-existence for the sake of
humanity, would like to abandon them
today? Not at all. Hence, both the
Government of India and the people are too
anxious to avoid a major conflagration. But
then they cannot be expected to surrender to
aggression. Never will India surrender. This
should be understood. Aggressive actions run

counter to these principles of peace,
independence and brotherliness among
nations.

May I now say a word or two about the
totally wrong, unobjective and hence
untruthful evaluation of Prime Minister
Nehru by the Chinese authorities. We
are shocked that the Chinese radio and press
are calling Prime Minister ~Nehru an agent
of U.S. imperialism, expansionist, tool of U.S.
imperialism, etc. Since when he became
a U.S. agent?  Since when he became an
expansionist? When the Panchsheel was
signed in 1954, and the Bandung Conference
took place in 1955, the Chinese had exactly
the opposite things to say in praise of Prime
Minister Nehru. At that time they were of
course telling the truth. What has
happened since then?  In the years  that
have followed the signing of the
Panchsheel, and the Bandung Conference,
Prime Minister Nehru has played an even
greater part in upholding the cause of world
peace, in supporting the liberation
struggles against imperialism.  His voice
has been heard in championing such causes
not only on the floor of this Parliament but
also  from the forum of the United Nations
Organization. Indeed, under his able
leadership, as a champion of peace and
non-alignment, our country has played such
a  remarkable, constructive part for
safeguarding world peace and against
colonialism. Did he not stand up
against aggression in Egypt? Did he not
acclaim the Cuban revolution? Did he not
support and
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recognise the Algerian freedom movement?
Did he not extend full throated support to the
Congolese people and the people of Angola?
Did he not liberate Goa defying the anger of
imperialist ~ quarters and  Portuguese
imperialism? Is he not even today supporting
the cause of the People's Republic of China in
the United Nations while some others are op-
posing it? Is he not maintaining good and
friendly relations with the Soviet Union and
other socialist countries as well as with the
non-aligned newly liberated nations? Why
then is he so maligned and attacked? We
totally repudiate this politically wrong and
otherwise harmful propaganda by China? This
does not certainly help to improve the situa-
tion. Today the newly liberated non-aligned
nations are a big progressive force in the
world. They are playing a great historic role,
and how can you explain that role if you leave
out India? In the forefront of the camp of
peace-loving and non-aligned nations, playing
a constructive role for the sake of peace and
freedom, India occupies clearly the first place
and we are proud of it. And is this position of
India imaginable today without the role and
leadership of Prime Minister Nehru?

May I mention that the progressive people
the world over do not share the view of the
Chinese in regard to Prime Minister Nehru?
On the contrary, they acknowledge with pro-
found respect and gratitude the constructive
part Prime Minister Nehru has been playing in
the international arena today. The sooner the
Chinese side returns to truth and objectivity in
regard to the assessment of Prime Minister
Nehru and his Government, the better for
them and for all those who are interested in
strengthening the camp of peace and freedom.
Normal relations with India can never be
restored on the basis of this totally wrong
assessment.

It is unfortunate that on the home front
some people are trying to exploit the grave
situation to attack and undermine the policy
of non-align-
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[Shri Bhupesh Gupta.] ment and peace and
foment war hysteria. Taking the Chinese
aggression and the national emergency as if it
is a godsend, the reactionary forces are trying
to drag India into the imperia-' list camp.
Once again, the non-alignment policy which
has brought India glory and honour is under
fire. We congratulate the Prime Minister that
he has again reiterated India's firm
adherence to this policy. He can count
on the support of all patriotic and right-
minded people  within the country and the
blessings  of all humanity abroad. By
selling the nation's independence at one
counter, you cannot defend it in another place.
Sudh has been the experience of
contemporary history.  The policy of non-
alignment is not merely a question of the
relation of India  with other States. Itisa
question of our independence, our dignity and
of our moral stature in this world of today. We
have to uphold it, while at  the same time
fighting and striving  for regaining what we
have lost on the frontier.  The policy of
non-alignment and peace adds new force to
our case against China.

I may mention here that the mistaken
attitude and the wrong actions of the
Chinese Government have done a great
damage to the cause of peace and progress
and they have strengthened forces of
extreme reaction within the country and
brought new opportunities for imperialism.
That is why we say China must retrace its
steps in the larger interests of peace and
progress as well.

Our Party has pledged itself to participate
fully in all activities for the promotion of
national unity, defence and strengthening of
the morale of the people. In many States our
comrades are already taking their posts and
sharing the responsibilities in this hour of
difficulty. It is a question of principle for us
as citizens of India, as sons and daughters of
our motherland. Whatever may be the
provocation from any quarter, we propose
unflinchingly to play our part
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along with the rest of our people in fulfilling
the assignments the Prime Minister's call
embodies. We only hope that while taking
practical steps or making arrangements, the
Prime Minister's call for unity will be borne in
mind. Unity cannot be built on the basis of
pettiness or prejudices or by trying to take
narrow sectarian political advantage out of the
situation.

It is the common experience that difficulties
such as these are sought to be exploited by
some anti-social people in order to earn
excessive profits by hoarding, profiteering,
etc. We hope the Prime Minister's directive to
take stern measures against them will be
implemented both by the Centre and the State
Governments. Vested interests cannot be
allowed, come what may, to carry on their
profiteering when the people on the frontier
are fighting and men in the factories and fields
are summoned to toil hard. It will be legitimate
to expect that in this situation nothing will be
done to needlessly hit the material interests of
the working people and add to their economic
burdens. The working people will make their
contribution through their precious possession,
that is, their toil. Let the rich make their
contribution  through their accumulated
resources. We hope all legislative and other
measures which are likely to hit the masses
will be withdrawn.

We have noted with great satisfaction the
Prime Minister's condemnation of certain
violent actions indulged in against our Party.
The reactionaries are trying to misuse the
popular indignation of our people against the
Chinese aggression in order to rouse their
feelings and frenzy against our Party. And yet,
they pretend that they are responding to the
Prime Minister's call for unity. When the
security of our motherland is at stake, when
the lives of thousands of our soldiers are in
great peril, it is not a question of the safety of
a few Communists or their security or their
office that we propose to stress much
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today here. This, of course, will have to be
ensured and their rights will have to be
guaranteed. But what we must stress today and
build up is the unity of the nation so that the
security -of our country is ensured, because
with that security every security lasts and with
the disappearance of this security every
security breaks .and falls. These misguided
actions of violence, however they may please
certain people, are a clear disruption of the
national unity and defiance of the Prime
Minister's call. I think everything will be done
to prevent such disruptive activities gaining
the upper hand. We know we have conflicts
and quarrels as between parties and ideologies.
But this is not the time to hit each other in this
manner. Those who are itching to strike down
the Communists, taking advantage of the
national emergency, will be doing good to
themselves and the country if they will kindly
postpone this assault on us till the problems
with China are solved and the territorial
integrity and the honour of our country are
placed on secure and invincible foundations.
This is no time for seeking narrow group and
narrow party interest, no time for gaining
political advantage by one over the other.

Let the fundamental greatness of the nation
be displayed in its unity, in its resolve, in its
patriotism, in its readiness to make sacrifices
and in its dedication to the service of our
country and its honour. We are convinced that
our cause which is just and “onou”able will
triumph and India shall emerge out of this
grim test with flying colours. Let us then Tally
to this call of the nation, pledge ourselves
altogether and all in unity. Once again on
behalf of my Party, we extend our full support
to the Prime Minister and to the Gover©-
Tnent in the tasks that lie ahead.

But before 1 sit down may I make a
complaint with deep sorrow and agony? I wish
I did not have to refer to it. You have read in
today's newspapers that a number of Cornel
RS—9.
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munists have been arrested in different parts
of the country. It pains us that the
Government should have taken this action
against our comrades when we are mobilising
our Party in response to the Prime Minister's
call for national unity and for national defence
and for the defence of our motherland. 1
fervently hope that the Prime Minister, the
Home Minister, for whom I have great regard
naturally, and the leaders of the State
Governments will realise that all this is
absolutely needless and unwarranted and a
waste of energy on their part. I hope they
would find their way to releasing the
comrades who have been arrested. The line of
our Party has been clearly set forth by the
recent resolution of our Party's National
Council and we, as a disciplined party, every
member of the party, are in dead earnest in
implementing this line in all seriousness and
with all sincerity. I once again appeal to the
Government of India and to the State
Governments not to take recourse to such
needless actions against the members of our

party.

Finally, Mr. Chairman, I reiterate the
pledge of our support in this hour of crisis in
every way in this hour of peril or threat to our
security and independence. No matter what
the Government does, no matter how many
Communists are put in prison, the
Communists, every one of them, the leaders
and the rank and file, shall take their place
and posts alongside our compatriots in the
defence of our motherland and for the
protection of the honour and integrity of our
country. I support the Resolution.

3 P.M.

SHRI G. S PATHAK (Uttar Pradesh): Mr.
Chairman, Sir, I rise to support the two
Resolutions moved by the hon. Home
Minister. The crisis has stirred and galvanised
the whole nation. There is a widespread reali-
sation that while we had been cultivating
friendship with our neighbour,
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[Shri G. S. Pathak.] our neighbour had been
guilty of perfidy and treachery all along, and
treachery of a kind which is unsurprass-ed in
the history of human relations. W, were the
first to accord recognition to the Chinese
Government; we espoused their cause; we
fought for them in the world forum against
opposition and we acted in a manner which
would have convinced everyone that we
meant genuine friendship. The Chinese
Government on the other hand ostensibly
professed friendship but all along they were
preparing and planning for an attack on our
territory. All along they wanted to seize our
territory by force while ostensibly professing
friendship with us.

On the 29th April, 1954, the Agreement
known as the Tibet Agreement was entered
into. It embodied the five principles of
Panchsheel and outstanding among those
principles were non-aggression and mutual
respect for territorial integrity and sovereignty.
Later, in the middle of that year. Sir, Mr. Chou
En-lai came to Delhi. In his Banquet Speech he
said that for the last two thousand years there
has been friendship between India and China
and that friendship will be continued. Within a
few months thereafter—we came to know
later—that they had made intrusion into our
territory known ,at Hoti plain. That was within
a few months thereafter. Then in 1955 at the
Bandung Conference Mr. Chou En-lai
reiterated and re-emphasised these five princi-
ples. But all this time they were busy with
building strategic roads, they were busy with
planning how to attack Indian territory.
Correspondence and  negotiations ~ were
continued for a considerable time. During all-
this time again it would appear from the
publications of the Government of India that
they were preparing and planning mass .attacks
upon our territories and they wanted to take
our territories by force. Therefore all this
period is a history of fraud and force used by
China and of trickery in the matter of
negotiations.
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Mr. Chairman, Sir, the proposals that China
has offered insult one's intelligence and mock
us. After having deprived us—we are sure,
temporarily— of a certain amount of our
territory they want us to recede 20 kilometres
and yield to them 20 kilometres peacefully.
This would shock anybody's intelligence; this
is mocking us, nd the compromise which they
have offered recently and to which reference
has been made by the Home Minister also
shows how vague they are in the terms of that
offer. They again want us to be tricked into
some commitment.

Now, Sir, we are opposed to any
compi'omise unless it is consistent with, out
self-respect and honour. The terms that have
been offered by the Government of India are
the only terms upon which the country is
agreeable. The country is not going to accept
any compromise on any other terms whatso-
ever. And these terms—i.e., those offered by
the Government of India— mean that
withdrawal from the territory up to the line
which marked the advance of the Chinese
forces as on the 8th of September is to be only
for the purpose of relieving tensions so that
compromise talks may be had, but it is on the
distinct understanding that we are not going to
give one :r.ch of our territory on this side of
the MacMahon Line. Now, Sir, all these offers
of compromise by the Chinese have no
intention of any peaceful settlement behind
them. The Chinese want military decisions.
They have put forward a false claim bolstered
up by fabricated maps. About these maps we
all remember what our Prime Minister once
said: "Map or no map. we shall defend our
frontiers." We all know that mountains form
the natural' and traditional frontiers. At a time
when mountainous areas were not easily
accessible, when transport was difficult, the
crest of mountains and the watershed could
alone form the natural boundaries. That was so
not only in the Himalayas but also in other re-
gions of the world. That was an accepted
principle. We find that no
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claim was ever put forward by any Chinese
Government to territory on this side of the
MacMahon Line. Evidence has been
disclosed in the publications of the
Government that we have always been in
occupation of the territory on this side of the
MacMahon Line. Now, Sir, where is this
question of any territorial dispute?  China
has created a controversy in order that it
may find some excuse for its aggression and
for the seizure of our territory. Now the
problem is  really  deeper. This is not a
mere question of a frontier dispute. ~ China
believes in expansionism; as it was said
by the hon. Home Minister to-day,  China
is  a threat to entire Asia and China  be-
lieves that spread of communism
throughout the world can be achieved only by
resort to war.  There are other countries,
even Communist countries, which believe in
co-existence. China does not believe in co-
existence and China believes that war, not
co-existence, is an instrument for the speard
of communism in this world. It is in
pursuance of this policy that China is
expanding its hold or expanding its influence
and trying to seize territories belongnig to
other nations in Asia. Now their creed
can be thus described: They want a radical
settlement  of accounts with what they call
Imperialism by force.  That is their creed
and that explains why China today has made
this aggression against India. China wants
to disturb our economy for the reason that
China knows that industrial progress
creates  defence potential and China thinks
that this is the time when that industrial
progress should be arrested, should be
disturbed, so that in future it may not be pos-
sible for India to resist her onslaughts. That is
at the back of this selection of time by China.
This is a question of life and death for us.
Did we achieve our freedom in order to make
a present of it to China? Did  Mabhat na
Gandhi strive for and attain for us In-
dependence so that we may be deprived of
our independence by a totalitarian country
like China? Did we do all this—and through
all these centuries we acquired a method
of life, we
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acquired a civilization which cau be
described as liberal thought--to be
deprived of it or are all these proces
ses to be reversed because a neigh
bouring country can throw masses of
forces against us? Mr. Chairman, we
shall all make any sacrifice that tne
country demands of us and we shall
rededicate  ourselves to the mainte
nance of our freedom, and to the pre
servation of  the  territorial  integrity
of our country. We are not going to
yield an inch of our territory to any

aggressor, however powerful that
aggressor may appear to be. The
question is still larger. This aggression
raises vital issues, issues vital to the
civilisation, issues vital to the interna
tional  community. Can the interna
tional community tolerate expansi

onism of this type after the experience
of the two world wars? Can the world
community tolerate our social and
economic progress to be impeded and
aiTested at the hands of a totalita
rian State which wants to destroy it
by brute force? Can any nation be
allowed to commit what is known to
international law as  'Crime against
peace' in the mid-twentieth century?
These *° wvital problems with which
not only India but the whole interna
tional community is concerned. It
is  these problems which affect
the future of mankind. Now

it is universally recognised—I am saying this
because a friend of mine put it to me in the
Lobby: "What is the law on this?" and I am
making a few observations on that point—that
planning, preparation, initiation and waging of
a war of aggression and waging of war in
violation of treaties, agreements and
assurances, is a crime against Peace. It is also
universally recognised that promotion of
national interests through war and securing of
solutions \of international disputes through
war is against international law. Jurists have
said that the resort to war contrary to the
Kellogg Pact which lays down these principles
is the commission of an international wrong
against all the States of th, world and not only
against the victim of the use of force. That is
why this aggres-



231 Resolutions re
Proclamation of

[Sri G. S. Pattak.] sion by China has
attracted such «vorld-wide notice and we have
got so much sympathy alround. Many
countries have offered their help to us. Some
countries have already given help to us. They
have done so because dictates of justice,
demands of humanity and principles of
international law have prompted their action.
We are grateful to the U.S.A., Great Britain
and Canada who have given us aid. We are
grateful to all the nations who want to give us
aid and who have given us their sympathy.
Now the aggressor cannot be allowed to reap
the fruits of aggression. That is a feeling
which is shared universally. It is said that it
affects our foreign policy to some extent. In
my humble opinion, there is nothing of the
kind. Our non-alignment policy is not affected
by the receipt of this aid. Those who give us
aid do not attach any strings to the aid.

SHRI SANTOSH KUMAR BASU (West
Bengal): It is not strictly aid, it is purchase.

SHRI G. S. PATHAK: It is aid in the shape
of purchase or whatever the terms which
might be settled.

SHRI K.
Assistance.

SHRI G. S. PATHAK: I though 'aid' meant
assistance. [ will not quarrel about the words.
Where is the question of this policy being
affected if no one asks us to enter into a
military alliance, if no one attaches any strings
and we do not accept this assistance at the
cost of any of our principles? Sir, in a case
where the very existence, the very security of
the nation, is involved, we should not enter
into these minute matters, because policy
exists for the nation. Nations do not exist for
policies, and I am certain that whatever is
being done is consistent with our policy of
non-alignment and this has not been affected
in any manner whatsoever.

SANTHANAM  (Madras):

We have had a few reverses. Well, it is true
that we had not had a full
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preparation to meet the onslaught in the
manner in which it has come. But history
shows that very often, in the case of
democracies, this happens. Ours is not a
totalitarian country. Our aim has been that our
economy and our money be applied to
purposes other than war. We do not think in
terms of war. A democracy, though it moves
slow, moves effectively when it moves,
because at the back of it is the resolve of a free
people, and hi the history of the world it has
never happened that the resolve of a free
people has failed. Therefore, it is certain that
we are going to win this war. The Chinese are
the gravest challenge to world peace and
stability at the present moment. We have
accepted this challenge. We, of course, believe
in peace. We have striven for peace all along.
We have sent our forces to several places
outside on missions of peace. We are now
determined that we will win our territory back
and we are determined that it will be
impossible for the aggressor to gain any more
territory.

Sir, this response, this spontaneous
response which we have seen today, we have
seen not only because it is a question of
territorial sovereignty and it is an attack on
our territorial sovereignty, but also because it
is an attack on our honour and self-respect.
Our jawans are working hard, they are
fighting the war under conditions which are
very difficult. The mountains at these places
are 14,000 feet high, and we salute, I salute
and everyone of us salutes those soldiers of
ours who are fighting there. All honour and
glory to them. They are fighting and they are
fighting for the entire nation and they are
laying down their lives. We rightly pay
homage to the martyrs there and the entire
nation pays homage to those who have laid
down their lives there.

Sir, the last thing that I want to say is about
this Proclamation. It is fit and proper that this
Proclamation was made. It imposes larger
burdens
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on the Union. That is true. But that is necessary.
It takes away the fundamental rights, the exercise
of the fundamental rights, for the time being, if
the Legislature and the Executive choose to take
them away. It also empowers the President to take
away the remedial rights for the enforcement of
the fundamental rights. But as has been said, the
laws are silent where there is an armed conflict.
We cannot enjoy any fundamental right if there is
no safety, if there is no security. Unless we are
able to preserve our nationhood, unless we are
able to preserve our territorial integrity, we
cannot enjoy those rights, however much we may
cherish them and value them. Therefore, Sir, 1
support both the Resolutions. Both the
Resolutions were made at a time when they could
not have been delayed any further. Thank you.

oft imerw fag . sw@ SavEe
aga, A F fawaraem o qeeww
¥ @ W Ee 3w § W ofefeafy
dar 7% # 9% 9w faww Fww @
for 2 aAt &1 W w9 & aga gurn
= AT 2 I T EH T oA
T Tifed | SEH F 9EET 479 FWe
qEIEl A qEFIN & | WA T A
gf & av g@¢ #7001 & qF AW
ZH T faw ¥ o fams &7 gw
o @ 3, wfEw wa aw W e
7 fos 7 7 gwfoa &7 fom 2
gare agge foofeat & frg @z &
FERA FT qFIAAT Fa Z0 A faw gurdh
TR FT KW TE@T §, AT 39
¥ wg # A = @, afew gwe AW
& wrat wrEt A & faeAr § geow
w7 ware F7 fzav & fr 2o & forg o
a7g & 7 fazar afeq |

oW W F TR ¥ RN A 9
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¥, 72 wraaa faar s =ifea,
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& fag gam @ | W T F A
7 wg g #7 far & f 2w Awii
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#t fagrd 4Y, aga & gE-ge s
7, aga 4 o) A A S ZAF AL
oEr G wl ff, T 74 37 Al
aE | W WY ATHA qEEA e
FT QAT AATE AEL T Afew I OF
T UTHA T TS S0 AT G4
agr ww fear & gwe A # oo
wifes o &, wraefas
% foae aaw 9 F #@ oo 9= 21 T4
&\ | Iwim g & B avg e a2
g & fr Zw oF =afs & avg am
2, w1 avg A w1 oW b oA A
Z9TaT 3% o S5fET & A9g A9r TEAT
Y7 ST A W AW IO agd
AT |

S §T AW T FATE ST ZHAT
fegr &, a1 g0 #0 FOAT 8, THOTT
Ara & TEW W1 @AW Ay AT A
Fifgr w7 wsirir F |raer aSifa fw
§9 WA T TeT FT 2, 59 &7 aFA
T 8, qE EHAT FHT W AW 7T 7
A |1 ofiEr ® aga & 6w £, g
#E q & T AT A E I
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T3 77 7T AR e @ gur !
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T E W 3 g ° A A _E Ty WE
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2 W AT WG AT, AT W TEmW
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SHRI BHUPESH GUPTA: Mr. Chairman,
the hon. Member can aspire to be a Bheem.
I can never do that.
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SHRI A. B. VAJPAYEE (Uttar Pradesh): He
wants to be a Dhrithara-shtra.
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A aTd FE wAT afgd W agd
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4 PM.

SHRI M. GOVINDA REDDY (Mysore):
Mr. Chairman, Sir, in supporting the two
Resolutions so ably and in so forthright a
manner moved by the hon. the Home Minister
I wish to associate myself with the remarks,
sentiments, hopes and aspirations which have

been expressed by the speakers who have
gone before me.

[THE DEPUTY CHAIRMAN in the Chair.]

While saying this, Madam, I have to dwell on
one or two points of Mr. Ganga Sharan Sinha's
speech; probably it was due to my defective
knowledge of Hindi; I wish I had understood
him fully. Now he made an appeal to
Congressmen and said that a heavy
responsibility lay on the shoulders of
Congressmen in this struggle and that they
should make no difference between parties,
etc. As far as T have understood the minds of
my leaders and! the ideology of the Congress,
I can, without any fear, give this assurance
that, as far as this national effort in preserving
our freedom, in vindicating our national self-
respect and in driving out the aggressor is
concerned, there are no parties in this country,
no Congress Party,
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no Praia Socialist Party, no Socialist Party;
there is only one party and that is India and
the Indian people. He may rest assured about
it, and the Prime Minister is the last person to
make party or political differences in this
context and at the present juncture. Our main
interest would be the country and the
country's freedom.

The other point on which I would like to
say a word or two is about his reference to
Mr. Bhupesh Gupta. I think I will have to
single out Mr. Bhupesh Gupta to congratulate
him for the stand he has taken—not that I
have not appreciated the stand taken by the
other two leaders; their patriotic stand is
understood. But considering the ideology of
the party to which Mr. Bhupesh Gupta
belongs, I really appreciate the courage with
which he has taken this stand; he has taken a
patriotic stand and I have no apprehension
that he will play the role" of Dhritarashtra,
and if he does so .

SHrRI BHUPESH GUPTA: I want to be
Yudhistira.

SHRI M. GOVINDA REDDY: . . . there is
no Bhima in this country that would be
entering into his embrace. On the other hand
he will be crushed, Mr. Bhupesh Gupta will
be crushed by the people, and if unfortunately
it otherwise happens, he will be crushed by
somebody else. So I do not think that his bona
fides in taking this patriotic stand should be
questioned. And to Mr. Bhupesh Gupta I
would like to say this through you, Madam.
Now he took exception or rather he expressed
regret that some of his comrades and friends
should have been in custody today. There
would have been no need for this if those
friends had taken the same patriotic stand as
the hon. Mr. Bhupesh Gupta has taken here. If
they had not gone to the extent of distributing
pamphlets criticising our Government stand
against our national honour, against their own
oathto ... 841 RS—10.
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SHRI BHUPESH GUPTA: I repudiate this
charge. Let it be proved that any such
pamphlet was distributed. I am very sorry to
hear this.

SHRI M. GOVINDA REDDY: I suppose
you are in the habit of reading newspapers.
Have you seen what has happened in
Bombay, how leaflets have been distributed
in Bombay? If that is true—well, I am
qualifying it, if the newspaper reports are
true—then that is not a patriotic stand, and the
Government would have failed in its duty if it
had allowed these unpatriotic people, who
border on treason, to go abroad.

SHRI BHUPESH GUPTA: Madam, let the
hon. the Home Minister talk to us and I am
sure .

SHRI M. GOVINDA REDDY:; I assure Mr.
Bhupesh Gupta that not only members of his
party but all others in this country need not
have any fear of the Ordinances and the
Defence of India Rules being applied if they
are patriotic enough, if they prove to be true
citizens of this country.

Well, before I begin to take up the subject-
matter of the Proclamation and the
Ordinances and Resolutions, it is a very sad
thing, Madam, to see that circumstances have
arisen in this country for a Proclamation of
this kind. It was not in the remotest thoughts
of any Indian that a national emergency of
this nature would arise at all, for we have all
along followed the path of peace, with charity
to all, wishing well of everyone, with malice
to none, being envious of no progressive
nation in the world and absorbed deeply in
building up our own economy, the economy
of a country which has been exploited blood
white by a foreign power for a century and a
half. That even when we were following, as is
obvious, this policy of peace there should
have been aggression on our land is a great
'misfor-(une. There were times when possi-
bilities of aggression were suggested to our
Government by several sections
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[Shri M. Govinda Reddy.] in the country
from time to time. But the Prime Minister
being sure of our stand that we desire nobody's
lands, that we were entirely absorbed in our
own national effort, was sure that we would
harm none and, therefore, nobody, including
even a non-friendly neighbour, would have any
intentions of committing aggression. But
aggression has come. Madam, history tells
us of no instance of either in the ancient
past or in modern days of our ever
committing  aggression anywhere. It is
true  that in the ancient past  we spread
ourselves. But how did we do it? As
our historians say, we went outside
India with  humility, to share with others the
little knowledge that we had, the little culture
and wisdom we had and in some instances
even the material wealth ~ that we had. We
did not exploit any country. In
modern days again we have gone out to serve
though we regret that we went out to serve
in some countries. Obviously, the whole
world knows that absorbed as we are in our
own struggle of eradicating poverty  and

illiteracy, still  associating  ourselves with
the world's problems, our Government,
as Mr. Bhupesh Gupta was outlining in

detail, have taken a truly non-aligned stand.
Wherever it was right we went out of our way
to support it, even sacrifice for the cause of
the right, and  wherever there was wrong
we have gone and said it was wrong, and we
did what little lay in our might to help, to
redeem what others did. In the face
of this situation, in the face of
our ancient  culture, of peace-loving
traditions in which we were conditioned
that China should carry on a malicious
propaganda that we are aggressors or we have
intruded into their land reminds us of the old
fable of the wolf and the lamb, in this case the
dragon and the lamb. Well, I need not repeat
the story. That has been so.

Madam, even with regard to our own
territories, parts of our territories being in
foreign possession, we did
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not use force. For the territories which were
illegally grabbed and maintained and
exploited against the interests of India we
waited patiently for centuries, so patiently that
the people blamed that we were docile— we
wanted that these should be resolved
peacefully. We had the power, we had the
strength and we had the means to drive out the
aggressor after independence; still we did not
use force. In one instance with cent per cent,
peaceful means we got it back and in another
instance we had to use the minimum effort
and that only when we realised that that part
being in the possession of that country threa-
tened the national security of India, when
there was evidence that that little effort should
be put. That we should have been attacked, as
these enemies have done, is really the
strangest irony in history.

Madam, the tremendous response which has
come from abroad, from countriesi with
different political systems, with different
social systems, countries which have come
out in a very open manner, some expressing
sympathy and giving support while others
expressing sympathy and regretting that
aggression should have been committed on
such a peaceful nation as India, is evidence of
the fact that the world knows today that India
has been a victim of cruel aggression.

There is one point which has been made
against the Government by friends opposite,
not now, from time to time that we have been
very friendly with China. That needs a little
explanation. I myself feel a sense of guilt, as
hon. Members have referred to my
observations here to what good I saw in China
before, but this could be easily explained. We
wanted to be friends of all, and we have deli-
berately tried in every honest way to be friends
of everybody in the world, and we cannot
begin to be friends of everyone by suspecting
the first man we meet with. And as far an
China's behaviour till about five years ago was
concerned, it was all friendly, very
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friendly and nobody could discover a dagger
in the silken hands that they were extending
for shaking our hands with. It was, therefore,
not wrong that we have been friendly with
China. It is only when we discovered that
forgetting the good that India did to China,
forgetting th+ immense moral strength that
India brought to China—India was the first
country to have brought moral strength to the
People's Republic of China—forgetting all
that, forgeting all the hard fight that we were
fighting for China for their admission into the
United Nations in the General Assembly,
forgetting all that they began to villify India
and particularly our Prime Minister, then our
eyes were opened. I was a member of the
India-China Friendship Executive
Committee—I was its Treasurer although
there was nothing to be kept in charge with
the treasurer as is the position in all such
organisations—but I resigned on that very day
when I heard the first report .

Prop. M. B. LAL (Uttar Pradesh): Does it
exist even today?

SHRI M. GOVINDA REDDY: It exists in
name.

PROF. M. B. LAL: Why not wind it up?

SHRIMATI UMA NEHRU (Uttar Pradesh):
It is gone.

SHRI M. GOVINDA REDDY: Here is its
Chairman, Shrimati Uma Nehru. She says it is
gone, died its natural death. It is all right. But
we need not be ashamed of how friendly we
were with China before. As long as we did
not suspect any hostile intentions on her part
and as long as we did not suspect her
expansive motives, it was but right that we
should have been friendly with China, as
Asian power which was trying to be friendly
with us. Therefore, the charge that our
Government was too friendly and that in a
way it has brought this crisis upon itself is not
well-founded, is not a charge to be made. 1
agree with

[8 NOV. 1962 ]

Emergency and 262
Aggression by China

hon. Members that now we have to make
every effort to drive out this aggressor.

Madam, I am not satisfied that we have
made adequate preparations. It is admitted
that we have not been too well prepared to
receive the aggressor because we were always
hoping that reason would prevail with China
and that some peaceful way would be resorted
to for resolving this question. And therefore
we were not thoroughly prepared; of course,
we should have been. I do not dispute with
those who say that we should have been. For
instance, Mr. Ganga Sharan Sinha and others
have said that we should have been
thoroughly prepared. Knowing China at least
after we had our experience with regard to
their real intentions we should have been
thoroughly prepared. I was one of those who
were taken to Leh. It was a depressing
experience. The Defence Minister here must
forgive me if 1 say that the Members of
Parliament were not taken into confidence.
The Brigadier who was sent to conduct us
was the least responsive to our questions. The
programme there was to keep us for two and a
half hours, to take us to a military agriculture
farm—No. 1—to an afforestation farm—No.
2—and then to have lunch with the Minister
for Ladakh Affairs in the Kashmir Gov-
ernment, and then come back.

SHRI GANGA SHARAN SINHA: Was he
taken to Leh only to see the agriculture farm?
There was no need to go to Leh for that
purpose. That you can see anywhere in the
country.

SHRI M. GOVINDA REDDY: In fact, we
wanted to stay there and know something
about military matters. Of course we all
knew—we were responsible Members of
Parliament—that we could not gt into some
of the facts the knowledge of which, if spread,
would be an advantage to the enemy. Of
course, we were all aware of that fact. But we
wanted to know something about military
matters. Wenut questions
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[Shri M. Govinda Reddy.] to them whether
any modern weapons, particularly automatic
weapons, were supplied. It was a direct ques-
tion, but there was no definite answer —
neither 'No' nor 'Yes'. And then fortunately for
us the weather was inclement and we had to
say over there for a night. Then we met several
military friends, captains and others, because
we were entertained at a Dinner. We could see
the full spirit in them but there was no cheer
them. They were all determined people but
without any cheer. We cannot say what all that
was due to but by putting questions to certain
individuals we could find out this' fact that
they were not satisfied with the equipment
given to them. But it is not for that that I am
making this reference.

SHRI GANGA SHARAN SINHA: Were
they properly clad?

(Interruptions.)

SHrI M. GOVINDA REDDY: They were
as fully dressed as they are here; they were
supplied with normal clothing, boots, etc.
Madam, Shri Ganga Sharan referred to boots.
They were supplied with boots. I do not think
in the form of dress they lacked anything. The
whole purpose of my referring to this thing is
to show under what hard conditions our forces
were working. If what we saw in Leh could be
a measure by which we can judge the situation
generally, we have to appreciate the heavy
odds against which our people are working
there, our Jawans, our Captains, our military
officers and others. Anyway, I honestly felt
that there was something wanting there, and
some friends have already expressed their
views and given Press statements to that
effect. In fact, Madam, the Press people who
were taken there after we went were given
more information than we were given.

SHRI RAJENDRA PRATAP SINHA:
(Bihar): Did you express yourself to (he
Defence Minister?
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SHRI M. GOVINDA REDDY: Well, I am
not making any grievance of it. But we have
to take into account those steep hillocks which
they had to climb, the difficult conditions
under which they had to build a road, that
road towards Chusul. From Leh we went
about 30 or 35 miles on that road built partly
by our men as well as partly by Tibetan
refugees, that first-class roads which will take
even the biggest lorries and vehicles right up
to Chu-shul area. Of course, there was some
length of the road to be filled up then. I think
it must have been done by now. All these
things point to the adverse circumstances
under which our forces have to work and
considering this fact that they have made
heroic resistance, it is something which we
have to commend and which we have to be
grateful for.

I have also in this connection, Madam, to
join with others in expressing our gratitude to
the various foreign countries which have
given us assistance. I am one with those fri-
ends who say that any assistance from
whichever country it comes should be
accepted and that we should not mince
matters now, whether it is , country of the
Western Block or a country of the Socialist
Bloc or a country which belongs to no Bloc.
Whichever country is willing to offer
assistance, we have to take that assistance
from it, because as the whole world knows we
have not been a nation expecting war,
expecting aggression and, therefore, we are
short of the modern equipment. Therefore,
there is so much need to accept assistance in
the form of equipment, arms and ammunition,
etc. from whichever country it comes. In this
connection I want to say that in this
emergency the truth of the adage "A friend in
need is a friend indeed" is very well emerging.
All countries who are our real friends are
coming to our aid today.

The next point that I would like to make is
with regard to mobilising our resources. In
fact, as has been said, there has been a
tremendous and
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been giving their everything, some in the form
of gold, some in the form of cash, some in the
form of blood and some in the form of so
many other things. In every possible and
conceivable way people have been coming
forward to help the Government in this
national struggle. I am aware that there is a
National Defence Council formed, but I
would like to suggest that there should be a
separate Department either in the Ministry of
Defence or in the Home Ministry, in any
appropriate branch, for co-ordinating all this
effort. I think during the Second World War
we had such a Committee—War Committee
or Council for War Effort, I do not exactly
know the name—for coordinating the war
effort. There must be a special effort made to
poo] this war effort to co-ordinate all the re-
sources so that there is no time-lag in
mobilising our resources. This effort which
will be a longdrawn struggle may cost us even
thousands of crores of rupees. I do not mind,
Madam even if our Five Year Plans come to
an end. It is national integrity and national
security that should come first. Let us suffer
starvation, let us suffer every privation, let us
suffer all kinds of austerity, but let us devote
every bit of our resources for our war effort to
fight the enemy. Therefore, Madam, there
should be no effort spared in mobilising the
resources of the country. Only one word more
since you have rung the bell. I am one with
every other Member to say that sufficient
responsibility must be entrusted to Members
of Parliament and Members of Legislatures in
the States. It pains me to see that even at this
juncture in some States Defence Committees
have not been formed or co-ordinated. Every
public-minded citizen must be taken in now,
his cooperation must be taken arid some work
must be assigned to him. It is just to co-
ordinate this massive human effort apart from
what the Government does that I suggested a
separate department. Apart from what other
private organisations do
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that the reverses which we had the misfortune
to experience are vindicated and that we not
only gain our positions back but that we drive
out the invader from the last yard of our
borders. I have no doubt, as hon. Members
have expressed, that our cause is right. That
even when China should have committed this
shameless aggression, we should have
forgotten it and pleaded for the right cause
regarding the admission of China into the
U.N. must make it clear even to that blind
enemy that India always insists on going on
the right path. China had good traditions in
the past. The Chinese came to India but not as
invaders but to borrow from us, to take light
from us, people like Hiuen-Tsang and others,
but the present Government of China has
given a go-by to all those traditions but have
kept one tradition and that is the tradition of
the dragon. The dragon is still their national
symbol and dragon symolises brute and blind
force. So we cannot except a country with
such a symbol as a brute and blind force, to
see reason. Therefore, we have to increase our
effort to bring reason to them and to make
them leave this country. Thank you.

SHKI A. D. MANIL: Madam Deputy
Chairman, 1 rise to support the two
Resolutions which were moved this morning
by the hon. Home Minister and to add my
humble support to the great words of courage
and determination to resist which fell from
him when he addressed the House this
morning. [ should also like to pay my homage
as he did and others have done, to the Jawans
who are fighting in the front and also our
homage to the families of the Jawans who are
in India and who have to bear the privations
of the absence of their dear and beloved ones
on the battlefield.

Madam, this current phase of hostilities
with China is a new chapter in India history.
We won our freedom in the year 1947 and we
are asked by
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[Shri A. D. Mani.] time in 1962 to prove
that we are worthy of that freedom and to
retain It. As the Home Minister pointed out
this morning, there is no question of national
integration at all. That question does not come
up in the present emergency and it was very
heartening to hear the other day from the
Leader of the D.M.K. Party at Madras, Mr.
Annadurai, when he said that his Party
pledged itself to support the Government in
the present struggle. Mr. Annadurai happens
to be here. We are certain that his Party, what-
ever views it might have on the complex
question of Dravidistan, will give full support
to the Government. I was also very much
heartened to hear the speech of my friend Shri
Bhupesh Gupta, and 1 do hope that Mr.
Gupta's speech means a revision of the Com-
munist Party of India's attitude on current and
international affairs. It will encourage us a
good deal if the Communist Party gave up the
hammer and sickle as its flag and accepted to
work under an Indian national flag as an
Indian Communist Party just as the Yugoslav
Communist Party is doing so that we may
accept their co-operation in the war effort in
an increasing measure. Much has been said by
those who participated in the debate about our
shortcomings in defence in the past. I would
agree with the hon. Minister when he said that
mistakes might have been committed and it
had happened in history that whenever a war
had been declared, somebody had been
blamed. When the war broke out in 1939, in
England, Mr. Baldwin and Mr- Neville
Chamberlain were blamed and even now in
the U.S.A., President Kennedy is being
blamed for his unprepared-ness in regard to
Cuba and to the location of Soviet bases there.
It has always happened that some people will
have to come in for blame. We do not wish to
conduct an inquest into the past because this is
a most inopportune time to conduct inquests. |
may, in passing, refer to a very great event
that took place yesterday which was the very
courageous decision of the
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Prime Minister to accept the resignation of
the Defence Minister, Mr. V. K. Krishna
Menon. It has been customary in British
Parliamentary practice not to take up a
cotroversy and continue it when a man has
settled his account and paid the penalty. Since
the Defence Minister has settled his account, I
do not want to go into the short-comings .

SHRT GANGA SHARAN SINHA: He has
still to pay the penalty.

SHRI A. D. MANI: Yes, but the tradition is
that when a man has settled his account and
paid his penalty, we say, let the controvery
end, though I agree with my hon. friend, Shri
Sinha, that many mistakes have been
committed in the past but the time has come
for us now to forget the controversies and
think about the grave future which lies before
us of resisting Chinese aggression.

I would like to make a few points in this
debate besides giving my humble support to
all the efforts that the Government are going
to make to meet this grave national peril but
the first point I would like to make is that the
Chinese Embassy is working in Delhi and our
Indian Embassy is working in Peking, but the
conditions under which our Embassy works
are not' the conditions under which the
Chinese Embassy works here. We have got a
democratic from of Government. Everything
is being discussed publicly including our
reverses on the front such as they may be. In
China no such discussion would be permis-
sible and our Embassy staff are not allowed to
move freely while the Chinese Embassy staff
are moving freely in the capital. They know
what is being said in this House as well as the
other House. This is a very curious kind of
war. This ig a phoney war. A war is going on
but no war has been declared. The United
Nations Organisation is functioning, which
has been established to  safe-
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guard the security of the world and peace.
That U.N. Organisation does not come into
the picture. This is an unofficial war which is
being carried on at the present moment. I
know that a number of diplomatic difficulties
will arise if an Embassy is closed. For
example, an Embassy is closed only on the
declaration of war. We do not want to declare
officially a war on the Chinese Government
because it has many other implications but we
can certainly ask the Chinese Embassy to quit
Delhi and we should withdraw our Indian
Embassy from Peking because the existence
of the Indian Embassy does not add to our
information and the existence of the Chinese
Embassy in India adds to the information that
they have and they know exactly how our
defensive installations are being manned and
what troops are going to the front. Why
should we give information? I would like the
hon. Home Minister to threw some light on
this matter and I do hope that now that we
have taken the decision to resist and throw out
the invader, as the Resolution says, we would
ask the Chinese Embassy to quit this country
and arrange for their passports so that we may
not have a centre of espionage here.

I must express my disappointment that the
great Soviet Union, from which we expected
much, has not yet positively come over on the
side of a reasonable solution of the dispute.
We do not want to be critical of the Soviet
Union because the Soviet Union has its own
differences with Peking but I would like at
least the sentiment to be expressed in this
Plouse that the future of socialism depends on
the decision that the Soviet Union is going to
take in this dispute. If the Soviet Union
continues to extend its support to Peking, then
socialism is finished in the sub-continent and
there is no chance whatsoever of the Indian
people listening to the message preached by
socialists or communists

PROF. M. B. LAL: Why confuse socialism
with communism?
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SHRI A. D. MANI: I am using the word
socialism in the terms of Marxist
terminology. They always refer to it . . .
(Interruptions) Communism will be finished
in this continent and I do hope that the Soviet
Union will come out more positively on our
side and make China listen to reason and
perceive the unreasonableness of its stand on
the present dispute.

Madam, I would like to refer to some of the
measures which the Government have taken
to organize the war effort in the country on a
national footing. A National Defence Council
was constituted the other day. But if I may say
so, the composition of this council is
extremely disappointing. There is only one
leader of a political party there, the others are
distinguished individuals. This is a kind of
national council which was created by the
British during the war time, during 1940-
1945. We do not want the present
Government to commit the mistake of the
British Government of having a council of
agreeable and pleasant people. The
Government must be prepared to meet the
critics right across the table, including its
staun-chest critics. A person like Rajaji
should be there on the National Defence
Council, because the Council will be national
only in name if other parties are excluded and
I was very sorry that on the eve of the or-
ganising of the national war effort the
principal political parties should have been
omitted from the National Defence Council. I
can speak about this, Madam, because I do
not expect to get into the National Defence
Council. I speak on behalf of the other parties
in this House, because we would like to see
all the parties join in this national effort.

There is another matter to which the
Government has to pay attention. Once the
National Defence Council is constituted, its
function will not be to advise the Government
with regard only to the operation of the war,
but also about production and I would like the
hon. the Home Min-
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[Shri A. D. Mani.] ister, who can rise
above party feelings in this matter, to make a
declaration in this House that there is ng
question of prestige about trade unions. If a
trade union has a majority r an industry, that
industry will feVognise that union. Then the
present trade union rivalries which go on
between the various organisations will stop
and I am sure that the industrial truce on those
lines can be arranged provided all the parties
are requested to take part in the work of the
National Defence Council.

/

I should also like to refer to the kind of case
which we are putting out to the public, about
the hostilities on the frontier. The performance
of the All India Radio is extremely
disappointing and even in distant Aurangabad,
far away from the capital, I found clusters of
people listening to the Peking radio. And the
Peking radio puts it from their point of view, a
plausible case, every time speaking of India as
the aggressor, that they are meeting the
aggressors, that the Indian troops have
marched forward and harassed the Chinese,
and so on. I do not want the All India Radio to
tell lies, because its performance in
maintaining truth over a period of years has
been fairly commendable, except on rare occa-
sions, like that of the Central Government-
employees' strike. Generally the All India
Radio gives out factual accounts. But if we are
going to carry on a war, if we are going to
drive out the invader, for heaven's sake, let us
put our cases, strongly. We must have talks
about predatory Chinese communism, and
state that what they are doing to India has been
done to Indonesia, has been done in Burma
already in the past, in 1960. It was done in
Nepal. That the Chinese throughout have tried
to encroach on the territories of other people is
proved by history. They have an unresolved
dispute over a boundary with the Soviet
Union. All these things have to be put forward,
In propaganda sheets and in radio broadcasts.
I would like to ask the
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Government, why are we still squea-nish about
hitting the Chinese? = We know what Peking
broadcasts. We do not want to hit the Chinese.
We are a very peaceful people and We do not
want to hit anybody. But let us put the case
better than we have done. As a result of the
way in which we have presented the case
there is some confusion and some non-
aligned countries doubt whether we have
a strong case. We had the other day a
message from Ghana that President
Nkrumah had written to Prime Minister
Macmillan asking him not tc give aid to India.
We had supported Ghana's struggle for
independence. This country has had nothing
but the warmest feeling and admiration  for
the people of Ghana. But here is a person, a
friend of ours, who comes and tells the Head of
the Government of the U.K. not to give us arms
when we are fighting the Chinese. Why is it
that our case is not well understood?
Even in Yugoslavia all that the official
newspapers state is that the Chinese
occupation is  impermissible—something
negative.  Nothing very positive. 1 would
like the Government to gear up its
propaganda effort. 1 have mentioned all
these things previously during the foreign
Affairs debate and I mention it again that we
should put our case strongly. Now that we'are
fighting, let us try to put our case vigorously,
including counter-propaganda. 1| should
like what the Hom, Minister said this
morning to be broadcast, that millions of
people are  dying of famine in China. Let
this be told and let other things be told on the
air. We  should also support the struggle of
the people of Tibet fo, autonomy and inde-
pendence. Ifitistobeanall outwar, why
should we not support the people of Tibet?
Why should we give the impression to anybody
that we have some kind of mental reservation
about these matters, that we are still
thinking in terms of a negotiated settlement
with the Chinese? I  know that is not the
intention of the Government. 1 should like
this matter to be seriously considered by
the Government.
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Madam, I would also like to refer to the
external front and our United Nations
delegation. I do not want again to conduct an
enquiry into the past. Many mistakes have
been made. We tried to interpret the Soviet
Union to the West and make them better
understood. We largely succeeded in our
effort. But we are not successful in making
ourselves understood by other people. This
has been the result of the work of our U.N.
delegations. There is no point in thinking that
some people aire indispensable. It was
Monsieur Clemen-ceau who said that if you
see the cemeteries of the world, they would all
consist of indispensable people. Therefore, I
would like the Government to overhaul their
ideas about the United Nations delegation.
There is no point in trying to be an arbiter
between the western bloc and the Soviet. Let
us be arbiters between ourselves and our
enemies now. And we know who our enemies
are. I do not agree with the hon. Member Shri
Govinda Reddy, when he said that we should
vote for China's admission to the United
Nations. I know that the U.N. will not be a
universal organisation as long as China is not
a member of United Nations. But I would like
to repeat this view and at the United Nations'
forum if I am asked to speak, I would say this:
We know this organisation cannot be
complete. But I am not prepared to vote for a
country which has endangered world peace. It
is my moral protest that makes me abstain
frem the Resolution. I do not know why the
Prime Minister instructed our delegation to
vote for China's admission to the U.N. It was
left to a newspaper in Cairo to point out this
fact.

SHRI AKBAR ALI KHAN: That was the
right thing to do.

SHRI GANGA SHARAN SINHA: And the
right thing has proved to be wrong.

SHRI A. D. MANI: Anyway, this: is my
view and 1 mention it. Madam, there is
another point ...

[ 8 NOV. 1962 ]

Emergency and 274
Aggression by China

Surl AKBAR ALI KHAN: Bringing China
to the world forum is the right thing.

SHRI A. D. MANI: But this is my point of
view and I have stated it.

Madam, I would like to make another
point, and that is that the Indian troops now
functioning in Congo should be recalled. The
other day a spokesman of the Ministry here
declared that the Indian troops would not be
recalled and this was also confirmed by a
statement made in New York. I know that we
are very much ittached to the U.N.

SHRI M. H. SAMUEL (Andhra Pradesh):
This morning, the Prime Minister told the
other House thai he has asked the U.N.
Secretary-General for the return of our
troops.

SHRI A. D. MANI: I am thankful to Mr.
Samuel for giving me the latest information
on this subject. Ho, as a very active
newspaper man, is thoroughly posted with the
information in the other House.

Then, Madam, I would like to mention
another point and that is about the gold
hoardings. I know that there has been a good
deal of panic ia this country and the Bombay
Stock Exchange has collapsed, and there is no
trading in gold bullion now. But this is the
only time when we can unearth the gold
hoardings. History is not going to give us
another time in the future to unearth the gold
hoardings. I would like to make one
suggestion to the Government, that they
should ask every person under the Defence of
India Rules, to disclose his gold hoardings, on
solemn oath. We need not seize that gold, but
we must have an idea of how much gold we
have in this country. The Finance Ministry's
estimate is that we have gold hoardings of the
value of Rs. 4,000 crores. It is only an
estimate: We should know how much of gold
we could lay our hands on by paying the price
in an emergency. The suggestion that I am
making has its implications. The moment we
ask a man to make a
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statement on solemn affirmation, he has got
to tell the truth. If he does not tell the truth,
he runs into trouble and I would iike the
Government to get this information about
gold hoardings so that they may be available
to the country in an emergency.

I would like to make one more suggestion

about the functioning of the present
emergency administration. A number of
people have been arrested in Bombay.

Probably with the kind of lead which my hon.
friend, Mr. Bhupesh Gupta, has been giving
there will be fewer arrests but if there are
others—prominent political leaders— we
should also take into account civil liberties.
Civil liberties have got to be preserved.
During war-time administration civil liberty is
as important as the prosecution of war and it
has been the tradition of India that civil liberty
has been maintained and I am sure that there
will be no occasion for the misuse of the
Defence of India Rules. I would like in every
State an Advisory Committee consisting of
leaders of political parties to be formed so that
the State Government may pass on
information about unusual happenings Jike
this in an informal capacity on the basis that
the information will be kept confidential. I am
recalling to my mind the action that Mr.
Churchill took when he arrested one of his
own members, one of the members of the
Conservative Party. I forget his name now; he
was a member of the House of Commons. He
arrested him and informed the Leader of the
Opposition why he arrested him. The
information that he gave at that time was that
he was in touch w5th enemy and nobody
raised any motion in the House of Commons.
I would like some such Committee to be
formed in the States.

Madam, I would now like to come to the
two amendments about which I have given
notice. The first amendment reads:

"That in the first paragraph of the
Resolution, in line 8, after the words "has
committed aggression*®
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the' words 'by violating India's northern

frontiers as demarcated by the MacMahon

Line and the traditional boundaries of the

Ladakn region' be inserted."

The implication oJ this amendment is this.
Whatever we are saying today and whatever
Resolution we are going to pass will be read
by the Chinese. We want to make it very clear
tnat there is no question of settlement on the
basis of September 8 line of actual control,
but we go back to 1959 to the original
aggression in Ladakh. That is the frontier
which has been violated and that is the
frontier which we should seek to retoTe to
our motherland. I am sure that is also the
Government's point of view. When we put
forward a Reso'ution of this kind which
amounts to a declaration of war, let the enemy
know what we have in mind. I wanted [hi3 to
be made very clear and I do hope that there
will be an affirmative statement by the Home
Minister when he replies to the debate.

Now, I shall explain the implication of my
second amsndment. There I have asked for
the addition of a new paragraph saying:

"This House further regrets that by their
naked aggression the People's Government
of China have violated International Law
and practices and undermined world peace
and security."

A number of other unaligned nations have not
given that much support which we expected.
They think tint this is some kind of a border
dispute. It is to them that this paragraph is
addressed. This country—and I would like to
use the words mentioned by the Horn'-
Minister himself this morn-. ing—this ruthless
and unscrupulous country has violated world
peace; not only the peace of India but world
peace because what has happened to India may
happen to Burma tomorrow, may happen to
Malaya the dav after and she has vio-'ated
International I,aw and practices.
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If we want to condemn, let us condemn them
in strong and parliamentary terms. I attach
very great importance to this Resolution
because one hundred years 'hence this will be
one of the historical documents of India. It
virtually amounts to a declaration of war and
when we adopt a Resolution of this kind let
us put all the facts that we have at our
disposal and let us express our opinion
unflinchingly. i am sure the hon. Home
Minister agrees with the amendments Which
I 'have tabled because they are non-contro/e-
sial and I do hope that they be accepted by
the Government.

I do . )l want to say anything more except t
i add my support to what the Horn; -iiister
said that victory will be ullirr.ately ours and
till victory is achie\ at t'his country will not
rest content. AH oc us in our moods, in our
minis and in our working will be en a war
footing.

SHRI P N. SAPRU (Uttar Pradesh): Madam
Deputy Chairman, one of the salutary
provisions of our Constitution is arti 'le 352
which enables a state of emerc? :n ;y to be
declared by the President As to the state of
emergency there can be no doubt. We are
faced with a ' anger such as we have not
faced during t'he 15 years of our existence S
an independent State. We are the subject o'
external aggression by a power when we had
befriended. I will not deliberately go into the
incidents that have created the existing
situation. Those incidents are of a heart-
rending character. I will just, however, refer
to a letter which I read in the Indian Express
of 31st October. It is from a poor widow and
she complains—she is proud of the fact that
her husband gave his life for the country but
she makes a legitimate complaint—that her
husband was ooorlv equipped. For that poor
equipment all of us are responsible and
t'h”refore I will not go into that question at
aH.

SHKT M RUTHNASWAMY {Mad-ras):
Not all.
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SHRI P. N. SAPRU: However, Madam
Deputy Chairman, a tribute is due to our
gallant officers and our gallant jawans who
have, against heavy odds, given an account of
themselves of which their motherland might
well be proud. Some of them lhave given
their lives for their motherland and we are
justly proud of them. That the aggressor
should be an Asian country which professes
to be a socialist country is a matter of deep
sorrow for everyone who values decency in
humanity; it is a matter for deep sorrow for
everyone who values Afro-Asian solidarity.

Now, I would like to say that I was deeply
impressed by the speech of my friend, Mr.
Bhupesh Gupta. It was a patriotic utterance
and it constitutes a departure from orthodox
communist thinking. We are seeing in our
lifetime the birth of, shall I say. communism
a, a patriotic force. Madam, Yugoslavia broke
away from the Soviet Union and .

SHri  SHEEL BHADRA  YAIJEE:
Imperialist communism.

SHRI P. N. SAPRU: I have no reason to
distrust the Communist Party of India There
may be individuals who are not prepared to
give their support to the war effort but the
Defence of India Rules are there to deal with
them. Action has been taken against some of
them but as a party it is a matier for legitimate
satisfaction that the Communist Pirty has sup-
ported the war effort of this countr . And
speaking for myself I do rot want this war to
become a war which will be fought only by
reactionaries for reactionary ends. We have
never submitted to aggression and we shall
never submit to it.

THE DEPUTY CHAIRMAN: Mr. Sapru, it
is 5 p.m. You may continue tomorrow. The
House stands adjourned till 11 tomorrow.

The House then adjourned at Ave
of the clock till eleven of the clock
on Friday, the 9th November -1962.



